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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 27th July, 2022

F. No. RCD-09001/1/2022-Regulatory-FSSAl.—In exercise of the powers conferred under subsection (1)
of section 11 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of
India hereby establishes the Central Advisory Committee for the purpose of the said Act, consisting of Chairperson
and the following Members for three years with effect from the date of publication of this notification, namely

Appointed under sub-section (4) of section 11
1 .Chief Executive Officer, ssss
Food Safety and Standards Authority of India -Chairperson
-ex-officio

Appointed under sub-section (2) of Section 11
Food Industry:-

2. Shri Manoj Pareek, Head R&D -Member
Hindustan Unilever Limited,
Gurgaon, Haryana-122001

3. Ms. Indrani Kar, Principal Advisor, -Member
Confederation of Indian Industry,
DC-36, Sector-1, Salt Lake City, Kolkata - 700064

Agriculture:-

4. Dr. C. Chinnusamy, Retired Professor (Agronomy) and Dean, -Member
TNAU-Coimbatore, Professor of Agronomy, Division of Agronomy,

School of Agriculture & Bio-Sciences,
Karunya Institute of Technology and Sciences (Deemed University),
Coimbatore-641114, Tamil Nadu
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5. Dr. Gunjan Jha, Subject Matter Specialist (Horticulture),
Krishi Vigyan Kendra Rajnadgaon, IGKV, Raipur,

Chhattisgarh - 491441
Consumers :-
6. Ms. S. Saroja, Executive Director,
Citizen consumer and civic Action Group (CAG),
Old No. 277B, New No.246, TTK Road (JJ Road),
Alwarpet, Chennai-600 018
7. Shri George Cheriyan, Director,
Consumer Unity & Trust Society (CUTS),
D-217, Bhaskar Marg, Bani Park, Jaipur-302016
Research Bodies:-
8. Dr. Devinder Dhingra, Principal Scientist (PE),
Indian Council of Agricultural Research,
Division of Agricultural Engineering
Room No 402,Krishi Anusandhan Bhawan-II,
Pusa, New Delhi -110012
9. Dr. Sandeep Kumar Sharma, Senior Scientist,
CSIR-Indian Institute of Toxicology Research,
Vishvigyan Bhawan, 31, Mahatma Gandhi Marg,
Qaisar Bagh, Lucknow - 226001
Food Laboratories:-
10. Dr. Balwinder Bajwa
Director & CEO, EFRAC Ltd.
Synthesis Business Park CBD/1, Unit -2-C/B,
2nd Floor, Action Area |1, Rajarhat, New Tow
Kolkata-700 157
11. Dr. Sivalinga Prasad Vasireddi, Chairman,
Vimta Labs Limited
142, IDA, Phase 11
Cherlapally Hyderabad - 500 051
Commissioners of Food Safety:-
12. Commissioner of Food Safety, Andaman Nicobar and Island
13. Commissioner of Food Safety, Andhra Pradesh
14. Commissioner of Food Safety, Arunachal Pradesh
15. Commissioner of Food Safety, Assam
16. Commissioner of Food Safety, Bihar
17. Commissioner of Food Safety, Chandigarh
18. Commissioner of Food Safety, Chhattisgarh

19. Commissioner of Food Safety, Dadra Nagar Haveli and Daman and Diu

20. Commissioner of Food Safety, NCT of Delhi

-Member

-Member

-Member

-Member

-Member

-Member

-Member

-Member

-Member
-Member
-Member
-Member
-Member

-Member

-Member

-Member
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26.
217.
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29.
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32.
33.
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35.
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39.
40.
41.
42.
43.
44,
45,
46.
47,
48.

Commissioner of Food Safety, Goa
Commissioner of Food Safety, Gujarat
Commissioner of Food Safety, Haryana
Commissioner of Food Safety, Himachal Pradesh
Commissioner of Food Safety, Jammu and Kashmir
Commissioner of Food Safety, Jharkhand
Commissioner of Food Safety, Karnataka
Commissioner of Food Safety, Kerala
Commissioner of Food Safety, Ladakh
Commissioner of Food Safety, Lakshadweep
Commissioner of Food Safety, Madhya Pradesh
Commissioner of Food Safety, Maharashtra
Commissioner of Food Safety, Manipur
Commissioner of Food Safety, Meghalaya
Commissioner of Food Safety, Mizoram
Commissioner of Food Safety, Nagaland
Commissioner of Food Safety, Odisha
Commissioner of Food Safety, Puducherry
Commissioner of Food Safety, Punjab
Commissioner of Food Safety, Rajasthan
Commissioner of Food Safety, Sikkim
Commissioner of Food Safety, Tamil Nadu
Commissioner of Food Safety, Telangana
Commissioner of Food Safety, Tripura
Commissioner of Food Safety, Uttarakhand
Commissioner of Food Safety, Uttar Pradesh
Commissioner of Food Safety, West Bengal

Chairperson, Scientific Committee,
Food Safety and Standards Authority of India

-Member

Member

-Member

Member
Member
Member

Member

-Member

-Member

-Member

-Member

-Member

Member
Member

Member

-Member

-Member

-Member

-Member

-Member
-Member
-Member
-Member
-Member
-Member
-Member
-Member

-Member
-ex-officio

ARUN SINGHAL, Chief Executive Officer
[ADVT.-l11/4/Exty./1196/2022-23]
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